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question. because the Question Hour Is 
siang to be ovor. 

SHRI PILOO MODY I It is already 
over. 

SHRI S. K. SAMBANDHAN: Will 
the hon. Mlolster tell us the perceotage of 
applications for Iiceoces for import of silk 
and the value of silk Imported during the 
last year, 

SHRI CHOWDHARY RAM SEWAK I 
As regards tbe exports of silk, the figures 
are as follows; 10 1965, it was Rs. 282 
lakbs; io 1966, It was Rs. 331 lakbs ; 10 
1967, it was Rs. 408.60 lakbs ; io 1961, it 
was Rs. 600 lakbs, and tbls year, up to 
October. It is Rs, 10.83 crores. 

SHIt! S.K. SAMBANDHAN I I wanted 
to have tbe break-up as betweeo powerloom 
and baodloom. 

SHRI CHOWDHAR Y RAM SEWAK I 
These figures are for botb categories. 

SHRI S. K. SAMBANDHAN I Which 
Is more 1 

THE MINISTER OF FOREIGN 
TRADE (SHR1 B. R. BHAGAT) t Hand-
loom is more. 

WRITTEN ANSWERS TO QUESTIONS 

Import of fertilizers by prhate fertilizers 
campau1es 

*364. SHRI GA.DILINGANA GOWD. 
Will the Minister of FOREIGN TRADE 
be pleased to state I 

(a) tho names of tbe private fertilizer 
companies In lodia which have been graoted 
Import liceoces ; 

(b) the quantity of fertilizers imported 
by thorn during the last five years and 
Ibe value thereof 1 

(c) whether It is a fact that the policy 
of Importatioo of the fertilizers by private 
compaoies require re-examination in view 
of various Government of India under-
takings in the trade ; and 

(d) If so, what' steps are beiog pro-

posed to be taken In this directioo and 
If oot, the reasons therefor 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
CHOWDHARY RAM SEWAK) I (a) 
Details of Import licences are published 10 
the "Weekly Bulletin of Industrial Iiceoces, 
Import Li-=onces aod Export Licences", 
copies of which are a vaiIablo in the 
Parliameot Library. 

(h) The figures of actual Imports by 
public and private agencies are not main-
taioed separately. 

(c) and (d). The import of fertilizers 
by privato companies is not at preseot 
allowed. The Import of these goods has 
beeo caoallsed through S. T. C. or Is made 
on Governmeot accouot by tbe Department 
of Agriculture. 

Removal of Bao on Export of Pulses 

*368. SHRI N. SHIVAPPA: Will 
the Minister of FOREIGN TRADE be 
pleased to state : 

(a) whetber it Is a fact that the 
quostioo of removing of bao on tbe 
exports of pulses by India Is under tbe 
consideration of Governmont ; and 

(h) If not, the reasons thereror 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
CHOWDHARY RAM SEWAK) : (a) Export 
of pules is not banned. 

f'ti 

(a) Does oot arise. 
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